
' 	 CENTRAL A.DPINISTRkrIVE TRIBUNAL 
BANGALORE BENCH 

Commercial C6mplex(8D) 
IMirahagar. 
angalore - 560 038 

	

Date 	
6 JUN 198 

IA II! IN 	cPPLICATION NO (s) 	1622 to 1628__-- 	 Ae(r) 

W.P.N0  

pplicant 	) 	 Respondent (s) 

Shri P. Puruehotham & 6 Ore 	V/s The Senior Deputy Director General (AMSE Wing), 

To 	 GSI, R8ngalore & anr 

El 

Be 	Shri S. K. Srinivasan 
Advocate 
No. 109  7th Temple Road 
15th Croes, Msll,awaram 
Bangalore - 560 003 

The Senior Deputy Director General 
(AMSE Wing) 
Geological Survey of India 
No. 29  Church Street 
Bangalore - 560 001 

The Director General 
Geological Survey of India 
279  )awaharlai Nshru Road 
Calcutta 700 016 

11, Shri M. Vasudeva Rso 
ntral Govt. Stng Counsel 

High Court Building 
Bañgalore - 560 001 

I • 	Shri P. PuruBhotham 

2.; Shri Venkatapathi Reddy 

Shri P. Pulle Reddy 

Shri Venkateevaraj.0 

Shri V. Obaieh Naidu 

Shri K. Naraeimhalu 

(Si Nos. I to 6 - 

Durwane 
AMSE Wing 
Geological Survey of India 
No. 2, Church Street 
Bangalore - 560 001) 

Shri M.T. Math.w 
Messenger 
AMSE Wing 
Geological Survey of India 
No, 2, Church Street 
Bangalore - 560 001 

1 Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find ariclased herewith a copy of 

passed by tbis Tribunal in the above said application(s) on 	31-5-89 



I 	/ 
In the Cezitral Administrativá- 

Tribunal Bangalore Bench, 	 ; 
Barigalore -. 

P. Puruahotham & 8 ors 	 V/s The Senior Dy. Director General, 9S1, 
Order Sheet (contd) B'ore & ant 

S.K Srinjyasan 	 . Vasudeva Rao 

Date 	 Office Notes 	
I: 	 Orders of Tribunal 

31.5.89 KSPVC/LHARPI 
Orders on IA No.111 poolicetion for 
extsnsion of times In this IA the 
respondents have .out for extension 
of time on the facts and circumetancee 

etated in the IA. 1* No.111 is opposed 
by the applicant. We consider it proper 
to grant the .xt.nfton of time till 
31.7.1989. W, therefore, ellow IA 
No.111 and extend time ,upto 31.7.1989 
for implementing our order. 

- 
(// • 

IJTV RC1STfAR 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE 



CLNTRkL RDIIIN1SIHMTflJE TRIBUNIL 
EANCILORE BENCH 

1) 	 Commercial Complex(BDA) 
Indiranagar 
Oangalore - 560 C38 

Dated j I APR1989 

IA II IN PPPLIC(TION NO (s) 	1622 10 1628 	- 	 1 88(P) 
W.P.NC (s) 	

-- 

PP1.cant ) 	 Respondent (s) 

Shri P. Purushotham & 6 Ors 	V/s 	The Senior Deputy Director General 
To 	 (AMSE Wing), GSI, Bangalore & arther 

Shri P. Purushotharn 

Shri Venkatapathi Reddy 

Shri P. Puila Reddy 

Shri Venkateswaralu 

Shri Y. Obaiah Naidu 

Shri K. Narasjmhalu 

(Si Nos. 1 to 6 

Durwa ns 
AlISE Wing 
Geological Survey of India 
No. 2, Church Street 
Bangalore - 560 001) 

Shri M.T. Mathew 
Messenger 
AMSE Wing 
Geological Survey of India 
No. 2, Church Street 
Bangalore - 560 001 

Shri S.K. Srinivasan 
Advocate 
No. 10, 7th Temple Street 
15th Cross, Nalleawaram 
Bangalore - 560 003 

The Senior Deputy Director 
General (AMSE Wing) 
Geological Survey of India 
No • 2, Church Street 
Bangalore - 560 001 

The Director General 
Geological Survey of India 
27, Jawaharlal Nehru Road 
Calcutta - 700 016 

Shri N. Vasudeva Rao 
Central Govt. Stng Counsel 
High Court Building 
Bangalore - 560 001 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclesed herewith a copy of ORDER 

passed by tbis Tribuna1 in the above said application(s) on 	32-3-89 

fEVPUTYGISTR 



Puru shotharn & 

S.K. Srivasan 
Date I 

A.Nos. 1622 to 1628/88(F) 
6 Ors 	 V/s The Senior Deputy Director General 

(ANSE Wing), GSI, Bangalore & Anr 
M. Va.sudva Rio 

Office Notes 	 I 	Orders of Tribunal 

31.3.1989 CJPSF 

Orders aiI.A. N, II . 

Ajjp;AjAtLon for axtMaLgil of tirai 

In this IA the respondents have 

sought for extension of time for 

complying with our direction made on 

13.10.68. by another three months, 
Shz,i M.Vasudeva Ra 1  lsarnsd additionsl 

counsel appearing for the respondents 

urges for extension of time as sought 
for in this I. Shri SS opposes the 

grant of time sought by the respondents. 

We are of the viøw that *m the facts 
and circLanetsnsss of the case justify 

us to grant further reasonable time, 

W 1  therefore, •lloii IA No.1 

and extend time upta 31.5.1989. 

No costs. 

O 

p 
EGISTRA tjT) OSWY 

M%N%S1B11tVETR%B 	) aD 



1ENTRL P-DMN-1'31'RAT1VL tHI8UNML 
BANGALORE BENCH 

Commercial Ccmplex(BDA) 
Indiranagar 
Bangalore — 560 038 

Datedi 6 FEB 1989 

IA I IN 	APPLICATION NO (s) - 	1622 to 1628 	 j8(F) 

W.P.NO (s)  

pplioant () 	 Respondent (e) 

Shri P. Purushotham & 6 Ors 	V/s 	The Senior Deputy Director General (AMSE Wing), 
Geological Survey of India, Bangalore & anr 

To  

Shri P. Purushotham 

	

	 B. Shri 5.K. Srinivasan 
Advocate 

Shri Venkatapathi Reddy 	
No. 10, 7th Temple Street 
15th Cross, Malleswaram 

Shri P. Pulla Raddy 	
Bangalore — 563 003 

Shri Venkateawaralu 	
g. The Senior Iputy Director General 

(A'PE Using) 

S. Shri V. Obaiah Waidu 	
Geological Survey of India 
No. 2, Church Steet 

Shri K. Narasimhalu 	
Bangalore — 560 001 

(Si Nos. I to 6 — 
	 10. The Director General 

Geological Survey of India 

Ourwans 	
27, Jawaharlal Nehru Road 

AMSE Wing 	
Calcutta — 700 016 

Geological Survey of India 
11. Shri M. Vasudeva Rao 

No. 2, Church Street  
Bangalore — 560 001) 	

Central Govt. Stng Counsel 
High Court Building 

7. Shri M.T. Mathew 	
Bangalore — 560 001 

Messenger 
AMSE Wing 
Geological Survey of India 
No. 2, Church Street 
Bangalore — 560 001 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith a copy of ORDER, 

passed by tb.ts Tribunal in the above said application(s) on 	1-2-89 

PUTY REGISTRAR 
(JuIcIL) 



1. A.No. 1622 to 1628/08(F) 
P. Purushothas & 6 ore 	 v/c 	The Senior Deputy Director Deneral 

(AMSE Wing), CSI, Bangalore & anr 

S.X. Srinivasan 	 N. vaaIgve Reo 

Date j 	 Office Notes 	
- 	

Orders of Tribunal 

VC/LH AR ( AM  ) 

1-2-1989 

ORDERS ON I.A.NO.1 - 
APPLICATIONEOR XTEN-

SION OF lJMt 

In this I.A. filed on 

- 31-1-1989, the respondents 

have sought for an extention 

of time for another two months 

for complying with the direc- 

F' tions made in these cases. 

- 	UE co? 

PtI 	IRAc fi 
?flL ADM1NISTRATIV .ThIBUNAL. 

flANGALOiIE 

Shri N.Vasudeva Rao, 

Additional Standing Counsel. 

for Central tovernrnent, 

appearing for respondents 

submits that the circumstan-

ces stated in the applice 

tion justifthe extension of 

time sought for in -these cases. 

Shri 5.K.Eriniviisen, learned 

Counsel for applic'rtts, opposes 

the grant of any further extension 

of time. 

We have carefully examined 

the I.A. and the ciDcumCtCes 

stated therein for extension of 

time. We are satisfied that the 

circumstances stated ythe respon-

dents juEtify the grant of exten-

sion of time sought for by them. 

We. therefore, allow I.A.No.I 

and grant extension of time till 

31-3-1989. No costs. 

VIcE/CHAIRMAN 	NEMBER(A) 



t 



REGISTERED  
7 .  

. 	 CENTRAL ADI1INISTRATIVE TRI8LrJAL 
BANGALORE BENCH 

. 	Commercial Complex (BOA) 
Indiranagar 
Bflga1ore -. 560 .038 

Dated s 'lB C'T 9UB 

1622 to 1620 
.,.. 	 ) 

-.-- 

Respondent() 
V/a 	The Senior Deputy Director General (ArisE Wing), 

Geological Survey of India, Bangalare & anr 

APPLICATION $05. 

W.P. NO. 

PPliCaflLsJ 
Shri P. Purushotham & 6 Ore 
To 

1, Shri P. Purushetham 

Shri Venkatapathi. Reddy 

Shri. P. Pulle Reddy.  

Shri Venkatseweralu 

S. Shri Y. Obaiah Neidu 

Shri K. Narasfnhelu 

(Si Nos. I te6 - 

Durwan.. 
AP)SE Wing 
Geological Survey of India 
2, Church Street 
RangBlore 560 001) 

Shri N.Y. Nathew 
Messenger 
AMSE Wing 
Geological Survey of India 
2, Church Street 
Bangaior* - 560 001 

Shr.i S.K. SrJ.nivaean 
Advocate 
No. 10, 7th Temla Street 
15th Crese, Nalieswsrse S  
Bangalor. - 560 003 

10. The DirectorGersral 
Geological Survey of India 
)ewaharlai NehruRoed 
Calcutta -700 016 

ii. Shri N. Vesudeva Rea 
Central Govt. Stng Counesi 
High Court Building 
Bangalore 560001 

The Senior tputy Director General 
$ 	 (AriSE Wing) 

Geological Survey of India 
2 9  Church Street 
Bengalore - 560 001 

Subject : LENDING COPIES PF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the copy of ORDER 
passed by this Tribur-)in th)above said application(s) on 	13-10-88 

FLY 

EcIorcER 
MIA  

(JUDICIAL) 

,\ 
EncJ. . As abov(s S cv%v1.\ 



_II 	 - 
7 

••--- 	 - 	- - 	- 	 - 	 1 - 	 - 

CENTRAL ADMINISTRATIVE TRIBUNAL 
- 	 8ANGALORE BENCH 

DATED THIS THE 13TH DAY OF 8CTOBER , 1988 

Hon'ble Shri P. Srinivaean, Member (A) 
Preeent; 	 and 

Hon'b].e Shri Ch.Ramakrjshna Rao, Plomber(3) 

APPLICATION NOS.1622 to 1628/88 

1 • P. Puruahotham, 
Durwari, 

Venkatapathj Reddy, 
Durwan. 

P.Pulje Reddy, 
Durwan. 

Venkateewaralu, 
Durwan, 

Y.Obajah Naidu, 
Durwan. 

K.Narasimhalu, 
Durwan. 

7, P11T.Mathew, 
Messenger. 	 ... Applicant8. 

(Applicants 1 to 7 are working in AMSE Wing 
Geological Survey of India, 2 9  Church Street, 
Bangelore-560 001.) 

(Shri S.K.Srinivaean, Advocate) 

S. 

'tThe\Senior Deputy 0irector General, 
(SENing) 
Geoog.cal•  Survey of India, 
2, 'ChJch Street, 
Bartajire-560 001. 

) 
2. The Director General, 

Geoogicaj. Suruey of India, 
etiharlal Nehru Road, 
Calcutta700 016. 	 •,. Respondents. 

(Shri fl.Uasudeva Rao, CGSC) 



—2— 

These applications having come up for hearing to—day 

Stir I P.Srinivasan, Member(A), made the following: 

ORDER 

The seven applicants before us have been working as content 19  
Workers on daily wages in the Office of the Geological Suvay of India 

from different dates in 1975 and 1976. Their contention i(,these 

app ications is that they should be allowed pay and allowances from 

the date of their initial appointment as those paid to reular 

Gro p 'D' employees and all other benefits flowing theref om. They 

also seek regularisation of their services. 

Shri S.K. Srinivasan, learned counsel for the applicants, 

draws our attention to the judgement rendered by this Bench of the 

Tribunal in A.Nos. 470 to 472 and others (RAIU & OTHERS 

Sr.DDG, GSI), A.No.995 and 996/88 (Muniratnam and another V. 

Sr.DDG, GSI) and A.No.1076 to 1090/88 (Puttaiah and Others V. 

Sr.DDG, •csi) and submits that the same relief may be alloi,ed to 

the applicants herein because the facts and issues involv d are 

identical. 

Shri fi.Vasudeva Rao, learned counsel for the respo dents, 

concedes that the facts and issues involved in Ramu's cas , 

Ilufliratnam's case and Puttaiah's case are similar to those in the 

present case. 

In view of the above, following the decisions of t is Tribunal 

in the cases cited above, 



3 

We direct R-1 to coniider and decide the cases of the 

applicants for ragularisation as. expeditiously as possible 

and in any event not later than 31-1-1989. Till then the 

responda.nts will not entertain any freéh applications for 

selection or make any fresh appointments of outsiders to the 

posts in which the applicants are currently working. 

4. 	The application are disposed of on the above terms. Parties 

to bear their own costs. 

A 

Sf4- 	 ck1- 	 ° — 
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IRV 	• 	C(NT1At AD'IINISTRATIVE TRIBUNAL 
BANGALORE BENCH : 	 0 

C.mmsrcial C.mplsx (BOA) 
Indiranagar 

V  

Bangaist. - 560 038 

Datedi 	
AUG1989 

IA XV IN APPLICATION NOS, 1622 TO 1628 AND 
jA III IN APPLICATION NOS. 1666 101683188(1f) V 

ADpltcante 	V 	•• !.ndáflta 	
V 

Shri P. Puruehethai 	& Ore 	ad 	V/a. The Seair Deputy Directer General, 
Shri Birju Singh & Or. 	V ANSE Wing, Ce.i.gical Survey of India, 

V  
Vangalere & ant 

1. 	
V 	 V  V  

12.: Shri Gabbara. 	 V  
V  1. 	Shri P. Pulla Aeddy 

2, 	Shri V.nkats.waralu 13, Shri H,ersisl 
- 

3. 	Shri V. Obsish 14. Shri AamacPiander 	 V 

• 
4. 	Shri K. Naraaimhalu  Shri Heralal 	V V 

V 	 V  

V 	 V 

(SiN... lte4-  Shri Ohanna 

 .Shri Lk.LSingh 
Dutwana 	 V  •• 
ANSE Wing 	 •V 

18 Shri Ne 	i 	 V  fl9J 
• Ce.i.gicai Survey .f India V  

Preetige C.rnplax 	 •• 19. stri isngilai 	 V 

N.. 2, Church Street V. 	

V 

Vangaler. - 550 001) 0. 

V 

Shri Sehan Das 
V 	

$j N.T.athew 	V (Si. N.e. 6 to 20 - 	 : 	 4. 
s.eng.r 	 V V 

ANSE Wing Daily Waged Werk.r. (Drilling) 
G..l.gical Survey of India 	V  V 	V 	

V 
ANSE Wing 

N.. 29  Church Street V  GesisgIcal Survey if India 
Bangalsr. 	560 001 Prestige C.mpiex 

N.. 2, Church Street 
8, 	Shri Oirju sjp 	• 	

0 	• 	
• Bangal.te 	560 001) 

T. 	Shri Birbal 	• 	V  21. Shri S.K, Stinivaean 	
• 	V 	• 

V 	• 	 V • Adv.catg 	• 	• 	V 
S. 	Shri M.haalel 	V 	• • No. 10, 7th Temple Read 

• 15th Cress, Plalleewara. • 
9. 	Shri Suwaram 0 Bangaist. - 560 003 	

V 	V V 

10, 	ShriGsrulal 	
V  

22, The Senier Deputy Oirect.r General 
0 (AI4SE Wing) 	• 

11. 	Shri Varadi Chand 	• V 
• Clii Survey of India 	

V 

Ne. 2, Ci%urch Street 
V Banglisre - 560 001 	 • 	V 

V  

V 
.... 2 



C 
23. The, CLr.ct.r General 

salagical Survey of India 
27, 3awaharlal Nehru Read 	

(. 

alcutta-.700016 

24. IShrL N. Vasudeve Rae 
Fentral Gevta.Stnq C.unel. 	 • 	 • 

I
igh Csurtiiilding 	

* 

anga1.re  — 560001 

Subject s SENDING COPIES Of ORDER PASSED BY THE IENCH 

Please ?ind .ncl.eed herewith a cspy of ORDER passed by this Tribunal 

in the ebeve said applicatiene on 28-7-09. 	 1 	• 	 • 

DE IiTRR 

End s As áL*w 	
(3UDIcIAL) 	 • 



In the Central AdministraLtive  
Tribunal Basigalore Bench, 

Barigalore 	1666 to 1683/ee(,) & 

i; 

	

P. Puruthothem & Ore 	 V/s The Senior Dy. Dirictor General, 1, 
eiru Singti & 	Ore 	 Order Sheet (contd) B'ore & anr 

S. Sr1njy 
 

M. Ifasudeva Reo 
Date 	 Office Notes 	

Orders of Tribunal 

\\ 	
4j 

.'-'--.-.- ' 	aANG 

( 
Appins.1622 to 1628/88 
& Appins.1666& 1683/38(F) 

/LHAR 

3.7.1989. 

Applicants by Shri S.K.Sriij.. 

'asan. Respondents bySri M.V. 

a o. 

In these cases, the respon—

nts have sought for further 

ctertsjon of time for another 

x moiths from 1.8.1989. 

I.A.Nos.IV & III respectively, 

In each of these cases, are 

eriously opposed by Shri S.K. 

rlilvasan, leaned Co;nsel for 

he applicants. 

We are satisfied4fththet the 

ts aid circumsta ices stated in 

Se cases justify us to grant 

(p.t.o) 



Date Office Notes 	
I 	

Orders of T ibunaj 	 -- 

_ 2 -. 
further ext nsiori of time. 

Cr  

VêChairman 	MemberA) 
TRUE COPY 

I 	

TAL DMIISTRATVE TRBUN''L 

BANGALORE  


